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upto the end o f  Sixth Plan and where 

from the demand shall be lulfilled ?

T H E  D E P U T Y  M IN IS T E R  IN  

T H E  M IN I S T R Y  O F  R A IL W A Y S  

A N D  IN  T H E  D E P A R T M E N T  O F  

P A R L IA M E N T A R Y  A F F A IR S  

(S H R I M A L L IK A R J U N  ) :

(a) and (b). T h e annual installed 

capacity for m anufacture o f wagons 

by the private sector w agon building 

units is as under :—

(Figure* in terms oT four-wheeler*)

Name of the Firm A nnual
installed
cap acity

M /s. C im m co, Bharatpur

M /s. H .G X ,  N angloi. ,

M /s. M odern  Industries, 
Sahibabad. . .

M/s, Twcm aco, C alcu tta .

2.000

1.000

2,000

3,600

T h e  wagons actually supplied b y  
the above units during the years
1978-79 to 1980-81 (upto Jan u ary 
1981) alongwith the paym ents m ade 
to them  during the respective years 
(inclusive o f cost o f steel) are given 
below :—

(F ig w rs  in terms o f  four-wheelers/Rupces in crores)

N am e o f  the Firm

1978-79* 1979-80*

W agons Paym enta W agons P ay-
Supplied m ade Supplied ments
during during made
the year the year

1980-81 

---- (U p to Jan . ‘81

W agons P ay-
supplied ments

during m ade* 
the year

M/s. C im m co Bharatpur. 

M/s- 1I G .I . ,  N angloi ,

2348 1o .90 1795 10 .7 7  69 0 .5  4 .4 5

gfi 0*75 i2f» o  36 54 5 o - '3

M/s. M odem  Industries, 
Sahibabad. . .

M/s. T exm aco, C a lcu tta

657 3 .0 0  588 4 .2 7  3 7 7 .5  2 .9 8

1866 10,60 2777 1 5 .1 7  3 1 - 1 6  19 70

(c) T h e  Planning Commission have 
agreed for acquisition o f 1,00,000 
wagons in  terras o f  four-wheelers 
during the Sixth Plan period 1980-81 
to 1984-85. These wagons are pro­
posed to be procured indigenously.

♦This indicates the actual pay­

ments m ade during the year and 
m ay not correspond to the num­
ber o f  wagons supplied in  that 
year.
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Allotm ent o f  wagons

5249. S H R I A M A R  R O Y  

P R A D H A N  : W ill the M inister 

J o f R A IL W A Y S  be pleased to state; 
’1

(a) the steps w hich G overnm ent 

Jhave been taken to stop irregularities 

and malpractices prevalent in  the 
allotm ent o f  wagons ; and

(b) if  not, the reasons threrefor?

T H E  D E P U T E  M IN I S T E R  I X  

T H E  M I N I S T R Y  O F  R A I L ­

W A Y S  A N D  IN  T H E  D E P A R T ­

M E N T  O F  P A R L IA M E N T A R Y  

A F F A IR S  : ( S H R I M A L L I K ­
A R J U N  ) (a) to  ensure th at
allotm ent c f  wagons is done strictly




